NATIONAL COMPANY LAW TRIBUNAL

DAILY WISE OBJECTION LIST DATED 06.01.2023 TO 08.01.2023

Sr Date Of Case Type Dairy No. MAIN CASE NO MATTER NAME SECTION DATE OF SCRUTINY |COMMENTS FILED BY
No. [Filing
1 8/3/2022 Contempt Petition (IBC) (7.10102E+14 ANAND SONBHADRA Rule 11 of NCLT, 2016
RESOLUTION page:27 tanslation, 29, 31,
PROFESSIONAL OF 33,
SHUBHKAMNA 35,37,39,41,43,47,51,53,57
BUILDTECH PVT. LTD. 6/1/2023 ,61,65,67,69,73,75,79,80,8 |[NIPUN GAUTAM
VS ADDITIONAL 1,83,85- 93,95 - 98 not
DIRECTOR GENERAL clear , contact to registry,
(ADJUDICATION) AND etc
ANR.
2 5/11/2022 Company Petition IB 7.10102E+14 ATHAR ZIA VS Section 94(1)
(IBC) ADDITIONAL DIRECTOR volume 3 wrong index,
GENERAL 6/1/2023 etc ’ Abhay Gupta
(ADJUDICATION) AND ’
ANR.
3 25/11/2022 Company Petition IB 7.10102E+14 THE BANK OF BARODA (IBC under Sec 7 pagE:208, 217, 277, 279,
(IBC) LIMITED VS RAHEJA 6/1/2023 not clear typed copy AMIT MAHALIYAN
DEVELOPERS LIMITED required etc
4 9/12/2022 Company Petition IB 7.10102E+14 FAITH MERCANTILE IBC Under Sec 9
IBC PRIVATE LIMITED VS .
(IBC) NUBERG ENGINEERING 6/1/2023 MASTER INDEX MISSING |Ayushi Chugh
LIMITED
5 20/12/2022 Contempt Petition (IBC) (7.10102E+14 GAURAV MISRA RP OF |Rule 11 of NCLT, 2016 . -
main section is contempt
ALCHEMIST LTD. VS petition under rule 11 and
ASSISTANT ENGINEER 6/1/2023 for other section under SAIKRISHNA
ELECTRICITY read with tag in index and ASSOCIATES
DEPARTMENT
pages no 6, only
6 20/12/2022 Company Petition IB 7.10102E+14 J V INDUSTRIES IBC Under Sec 9 proof of service missed,
(BC) PRIVATE LIMITED VS 25rs advocate welfare a’nd
CAPITAL 6/1/2023 3rs court fee missed on Yogendra Aldak
TRANSFORMERS vakalatnama, etc
PRIVATE LIMITED !
7 21/12/2022 Intervention 7.10102E+14 MR. RAM PARSHOTAM |Rule 11 of NCLT case type wrong please
Petition(Companies Act) MITTAL VS HOTEL choose Interlocutory
QUEEN ROAD PRIVATE 6/1/2023 Application(Companies  |Akhil Sachar
LIMITED. Act) Pg-117,
120,124,129,217,
8 21/12/2022 Company Petition IB 7.10102E+14 ANAND DEV & ORS VS  (IBC under Sec 7 R -
(IBC) SHUBHKAMNA page:75 392, affidavit
BUILDWELL & ESTATES verlflf:atlon c_late(.i missed,
PRIVATELIMITED pa.ge.1 56 affidavit notary
missed, page:198 notary
missed, page:769, 551,
562-563, not clear, 25rs
advocate welfare and 3rs
6/1/2023 court fee missed and Ninad Dogra
misplaced ( paste on
blank side of
vakalatnama, etc), irp
registration certificate
missed with form-2, etc
page:74 missed, page:945
Vakaltnama incomplete ,
9 2/1/2023 Company Petition IB 7.10102E+14 PRUDENT ARC LIMITED |IBC under Sec 7 25rs advocate welfare and
(IBC) VS PRASAR METAL 3rs court fee missed and
ENGINEERING PRIVATE misplaced ( paste on
LIMITED 6/1/2023 blank side of Ninad Dogra

vakalatnama, and
vakalatnama wrong
arrange, (arrange in last )
etc




10 2/1/2023 Company Petition 1B 7.10102E+14 PRUDENT ARC LIMITED (IBC under Sec 7
25rs advocate welfare and
(BC) VS KARAN 3rs court fee missed and
AUTOMOTIVES PRIVATE h
LIMITED mlsplat?ed ( paste on
blank side of

6/1/2023 vakalatnama, and Ninad Dogra
vakalatnama wrong
arrange, (arrange in last )
etc),page:129-152 remove
double pages numbering,

11 2/1/2023 CP(AA) Merger and 7.10102E+14 LEO ELECTRODS Sec. 230-232 - Second Serial no missed in index
Amalgamation(Companie| PRIVATE LIMITED VS MW|Motion council detail missed in ’
s Act) WIRETEC PRIVATE 6/1/2023 . X VIJAY
LIMITED |dndex, incomplete
ocuments uploaded
12 2/1/2023 Company Petition 7.10102E+14 DURACHEM TILES Sec 252 (1) - By Wrong case type and
(Companies Act) ADHESIVE PRIVATE Government Body wrong section select
LIMITED VS REGISTRAR 6/1/2023 incomplete documen’ts ABIR MITTAL
OF COMPANIES
uploaded
13 1/1/2023 CP(AA) Merger and 7.10102E+14 MVR SHARE TRADING  (Sec. 230-232 - Second
Amalgamation(Companie PRIVATE LIMITED VS Motion Pgs not clear 168,169,171,
s Act) REGISTRAR OF 61112023 pgs missed 17810 183 | (oK1a
COMPANIES
14 2/1/2023 Company Petition IB 7.10102E+14 SURAKSHA ASSET Section 95(1)
(IBC) RECONSTRUCTION page:34, 53-57, 90-95,
LIMITED VS RAJIV 61112023 125-126, not clear, ARVIND
GOYAL
15 2/1/2023 CP(AA) Merger and 7.10102E+14 ANJANEYA MERCANTILE Sec. 230-232 - Second Wrong case type select,
Amalgamation(Companie PRIVATE LIMITED VS Motion link with 1st motion, pg
s Act) RAJIV GOYAL 6/1/2023 no 69,79,315 wrong Gursat
arrange,2nd volume
separate index missed,
16 1/1/2023 Company 7.10102E+14 ANJANEYA MERCANTILE|Sec 252 (1)
Appeal(Companies Act) ;i!}:CLEOI}ID\’III_TED vs 6/1/2023 E stamp not notarize Aayush
17 3/1/2023 Company Petition IB 7.10102E+14 UNION BANK OF INDIA  |IBC under Sec 7 page:26-, 39-104, 144-152,
(IBC) VS GARDENIA INDIA 154-156, 160, 168-176,
LIMITED 178-189, page are cut,

6/1/2023 25rs advocate v_velfare and Samarendra
3rs court fee missed and
misplaced ( paste on
blank side of
vakalatnama)etc

18 3/1/2023 Intervention Petition 7.10102E+14 RISHAB AGGARWAL VS (Sec 60(5) . .
(1BC) M/S SHRI GANESH FIRE memo party missed in
EQUIPMENTS PVT. LTD. index and in application
counsel detail incomplete
after index stamp paper
missed list of date of
dates and brief synopsis
missed Pg-31 to 34, 60 to

6/1/2023 63 not clear need to sign |Dimple Mahna
and true copy on every
pages application and
annexure pagination
missed after 83 page
please merge
vakalatnama with the
application end

19 3/1/2023 Company Petition 1B 7.10102E+14 AKBAR TRAVELS OF Sec 42 case type wrong, main
(IBC) INDIA PRIVATE LIMITED case not link, 25rs
VS PUNJ LLOYD advocate and 3rs court
INFRASTRUCTURE 6/1/2023 fee has been misplaced, ( SHAHRUKH EJAZ
LIMITED paste on blank side of
vakalatnama,etc)
20 5/1/2023 Company Petition IB 7.10102E+14 HIMALAYA ECO PARK & (Section 95(1)
(IBC) RESORTS VS VINAY 6/1/2023 no payment PANKAJ

GUPTA




21

Interlocutory Application

COMPANY PETITION IB

DK SOLAR PROJECTS &

Application under any

&amp;amp;amp;amp;amp
;amp;quot;wrong section
and case type wrong,

4/11/2022 7.10102E+14 VENTURES PRIVATE . 6/1/2023 contact to registry, only (Omprakash Sharma
(1.B.C) (IBC)/3463(ND)2019 LIMITED VS other provisions- IBC vkalatnama uploaded, etc
&amp;amp;amp;amp;amp
;amp;quot;
22 PIYUSH TIWARI VS
KASHI VISHWANATHAN
Interlocutory Application COMPANY PETITION IB SIVARAMAN main case year wrong on
7/11/2022 (.B.C) Ty APP 7.10102E+14 (BCYATOND)2017 RESOLUTION Sec 60(5) 9/1/2023 ol numbyer-1 by 99N | ANURAG KUMAR
-5 PROFESSIONAL OF pag 105,
KINDLE DEVELOPERS
PVT. LTD.
23 Memo Party Missing in
_ UNION BANK OF INDIA )
16/11/2022 ::‘::';':‘;"“m’y Application |5 10107E+14 ﬁggmg;,;;ﬂ;go" 1B lvs NEXTRA Rule 11 of NCLT, 2016 |6/1/2023 :;::"; T:ftse;a;;e ™ |karunesh tandon
-5 TELESERVICES PVT LTD yon fop
contact to registry, etc
24
. RANJAN CHAKRABORTI e need to separately all
29/11/2022 ::‘::'(':‘)"’“mry Application | 46107E 414 EQSZQ?JDTEEOT'ON 1B lvs NEXTRA ‘:5":':°a:(':"1’i‘si“:::_'lg'g 6/1/2023 three files please contact [RANJAN
-5 TELESERVICES PVT LTD P to registry
25 IMPERISH
CONSTRUCTION PVT.
Interlocutory Application COMPANY PETITIONIB |LTD. VS RP OF main case year wrong in
30/11/2022 (1B.C) 7.10102E+14 (BC)1348(ND)Z019 EARTHCON UNIVERSAL |5¢€ 60(5) 6/1/2023 Cage o 2t PRANAV
INFRATECH PRIVATE
LIMITED
26 SANYAM GOEL
RESOLUTION wrong file please choose
Interlocutory Application COMPANY PETITION IB  |PROFESSIONAL VS RP |Application under any N L
111212022 (1B.C) 7.10102E+14 (BC)1348(ND)2019 OF EARTHGON other provisions. IBC 6112023 :icsast:‘n ald application |ABHISHEK
UNIVERSAL INFRATECH
PRIVATE LIMITED
27 ANITA WISSENBACH VS ;’;;‘:"‘flzencs"::,;"pdag;se
COMPANY PETITION IB  [RP OF EARTHCON ong.
7112/2022 Company Appeal (IBC) |7.10102E+14 (IBC)/2130(ND)2019 UNIVERSAL INFRATECH Sec 60(5) 6/1/2023 appeal ibc under sec -42 (RAJESH AGRAWAL
and for other section
PRIVATE LIMITED |
under read with tag, etc
28 SMALL INDUSTRIES
. . DEVELOPMENT BANK case type wrong section
22/12/2022 :T;f:t)‘”am" Application | 44100F 414 ﬁggmg&:ﬁgﬂg" 1B |oF INDIA VS STANLEY zg?fgﬁm of 612023 wrong Pg-46,63,64,65,66 X'g:"\)é':"ooms
HOTEL AND RESORTS ’ in hindi
PRIVATE LIMITED
29 SANJAY GARG INTERIM section wrong please
. RESOLUTION choose Application under
23/12/2022 ::‘::';';)’"“mry Application |, 46107E 414 ﬁggmﬁ;fgz'; IONIB  |oROFESSIONAL VS Sec 60(5) 6/1/2023 any other provisions- IBC |ABHISHEK
-5 HARYANA SHEHRI VIKAS| Pg-50,52, 54, 56, 61, 69
PRADHIKARAN not clear
30 - BINDAL PAPER MILLS )
2/1/2023 ::‘:;2‘)’““""’ Application |, 40402E414 ﬁgg;@m:&yﬂg" 1B |LIMITED VS PEBBLES  |Rule 11 of NCLT, 2016 |6/1/2023 ;"'1";';’2 :"t":: dp:;eélear NEERAJ KUMAR JAIN
-5 PROLEASE PVT. LTD. s tbeu
31 memo party missing and
page number double after
Interlocutory Application COMPANY PETITION IB  [COMPANY LIMITED VS )
4/1/2023 (1B.C) 7.10102E+14 (BC)682(PB)2018 PEBBLES PROLEASE |Rule 11 of NCLT, 2016 |6/1/2023 page number not mention [KUNAL CHATTERJI
type copy and proof
PVT. LTD. _copy an
service missing and
volume wise index
missing
32 memo party missing and
page number double after
4/1/2023 Interlocutory Application | 44159E,14 COMPANY PETITION IB |COMPANY LIMITED VS \o 44 o¢ NCLT, 2016 |6/1/2023 page number not mention [KUNAL CHATTERJI

(.B.C)

(IBC)/672(PB)2018

PEBBLES PROLEASE
PVT. LTD.

type copy and proof
service missing and
volume wise index
missing




33

Restoration Application

VINOD KUMAR & ORS VS
M/S SARE GURUGRAM
PVT. LTD ( EARLIER

main case not link with
application and memo

4/1/2023 (IBC) 7.10102E+14 KNOWN AS M/S 22(3)(b) 6/1/2023 ‘;')varrot:gm;;sil:?ﬁzr;gifit;t;ﬁn SURENDER
RAMPRASTHA SARE date
REALITY PVT. LTD
34 memo party missing and
DAIICHI SANKYO page number double after
COMPANY LIMITED VS 21 page true copy missing
—_ M/S SARE GURUGRAM in annexure page and
4/1/2023 ::‘::';':‘;"“m’y Application | 10107E+14 ﬁgg;‘:;‘;,;;?go" 1B |pvT. LTD ( EARLIER Rule 11 of NCLT, 2016 |6/1/2023 page number not mention [KUNAL CHATTERJI
o KNOWN AS M/S type copy and proof
RAMPRASTHA SARE service missing and
REALITY PVT. LTD volume wise index
missing
35 memo party missing and
DAIICHI SANKYO page number double after
COMPANY LIMITED VS 21 page true copy missing|
L M/S SARE GURUGRAM in annexure page and
4/1/2023 ::‘:;2‘)’““’” Application |, 46105F 414 ﬁgg;ﬁgé;ggo" 1B |PVT. LTD (EARLIER Rule 11 of NCLT, 2016 |6/1/2023 page number not mention [KUNAL CHATTERJI
e KNOWN AS M/S type copy and proof
RAMPRASTHA SARE service missing and
REALITY PVT. LTD volume wise index
missing
36 memo party missing and
DAIICHI SANKYO page number double after
COMPANY LIMITED VS 21 page true copy missing|
—_— M/S SARE GURUGRAM in annexure page and
4/1/2023 ::‘::’(':‘)"’“mry Application | 10107E+14 ﬁgggﬁg;;;ﬂg‘m 1B |pvT. LTD ( EARLIER Rule 11 of NCLT, 2016 |6/1/2023 page number not mention [KUNAL CHATTERJI
= KNOWN AS M/S type copy and proof
RAMPRASTHA SARE service missing and
REALITY PVT. LTD volume wise index
missing
37 memo party missing and
DAIICHI SANKYO page number double after
COMPANY LIMITED VS 21 page true copy missing|
L M/S SARE GURUGRAM in annexure page and
4/1/2023 ::‘:;2‘)’““’” Application |, 46105E 414 ﬁggmgé;ggo" 1B |PVT. LTD ( EARLIER Rule 11 of NCLT, 2016 |6/1/2023 page number not mention [KUNAL CHATTERJI
e KNOWN AS M/S type copy and proof
RAMPRASTHA SARE service missing and
REALITY PVT. LTD volume wise index
missing
38 memo party missing and
DAIICHI SANKYO page number double after
COMPANY LIMITED VS 21 page true copy missing|
. M/S SARE GURUGRAM in annexure page and
4/1/2023 ::‘::';':‘)"’“m’y Application |5 10107E+14 ﬁgg;‘;gé;iﬂg‘m 1B |pvT. LTD ( EARLIER Rule 11 of NCLT, 2016 |6/1/2023 page number not mention [KUNAL CHATTERJI
= KNOWN AS M/S type copy and proof
RAMPRASTHA SARE service missing and
REALITY PVT. LTD volume wise index
missing
39 .
section wrong and page
number not mention in
AFFLE (INDIA) LIMITED :?:S’;nag":pp;izggr’:‘::;
4/1/2023 :::;’(':‘;c“m’y Application |, 46105E 414 ﬁgg;ﬁg&:ﬁgﬂg" 18 ﬁﬁfu‘é'g gg:CXTE Sec 66(1) 6/1/2023 need to sign every page in| ANAND
LIMITED a!)pllca_tlo.n ar}d applicant
sign missing in prayer
and e-stamp paper and
affidavit missing
40 ASSISTANT "
o ovrt
3/1/2023 :::;_g‘)"’“mry Application | 10107E+14 ﬁggmﬁ'&;ﬂ;;’f" 1B ;%MTMEEE?(?EJ_AX V8 sec60(5) 6/1/2023 and case type wrong, PANKHURI
INFORMATION SYSTEMS technically and in pdf,
contact to registry, etc
LTD.
41 memo party missing and
page number double after
DAIICHI SANKYO 21 page true copy missing|
L COMPANY LIMITED VS in annexure page and
4/1/2023 Interlocutory Application | 4159F 14 COMPANY PETITIONIB |\’ re) excELL Rule 11 of NCLT, 2016 |6/1/2023 page numbef ngt mention [KUNAL CHATTERJI

(LB.C)

(IBC)/674(PB)2018

INFORMATION SYSTEMS
LTD.

type copy and proof
service missing and
volume wise index
missing




42

DAIICHI SANKYO

memo party missing and
page number double after
21 page true copy missing

L COMPANY LIMITED VS in annexure page and
4/1/2023 ::‘:;2‘)"’“”” Application |5 40107E 414 ﬁgg;ﬁ?éggﬁ"o" 1B |w/s TELEXCELL Rule 11 of NCLT, 2016 |6/1/2023 page number not mention [KUNAL CHATTERJI
e INFORMATION SYSTEMS type copy and proof
LTD. service missing and
volume wise index
missing
43 Interlocutory Application COMPANY PETITION IB__|MANIK GOYAL VS CITY
41112023 1BC) 7.10102E+14 (BC)2012(ND}2019 UNION BANK LTD. Sec 60(5) 6/1/2023 23-31 not clear page MANIK GOYAL
44 Interlocutory Application COMPANY PETITION IB |GULSHAN GABA VS CITY| welfare and court fee
4/1/2023 1BC) 7.10102E+14 (1BC)1481(PB)2013 UNION BANK LTD. Rule 154 (1) 6/1/2023 missing Gulshan Gaba
45
case type wrong and
UNION OF INDIA baper and it
Miscellaneous COMPANY PETITION ;?:Eoclfrcg; ?Egé?ru';;N missing and sign missing
4/1/2023 Application(Companies |7.10102E+14 (COMPANIES Sec 224 (5) 6/1/2023 in application page and  |Janu Vipin Gulati
Act) ACT)/62(PB)2022 REGION) VS 109. HARDIK true copy missing and
MUKESH BAJARIA : e nSrX\belr rr:isgsin
DIRECTOR. page nui 9
application and section
wrong
46
EXCISE & TAXATION
- OFFICER-CUM-
41112023 ::‘::';';)’"“mry Application |, 46107E 414 ﬁggg“\og&g%z&o" 1B | ASSESSING AUTHORITY |Sec 42 6/1/2023 case type wrong Piyush Hans
-5 VS HEMA ENGINEERING
INDUSTRIES LIMITED
47 APP FOR SEEKING section wrong according
. DIRECTIONS_INDIA pdf and 81 not clear page
41112023 ::‘s"':‘)”“m’y Application |, 46107E 414 33322'3;55333" 1B |SOLOMON VS HEMA [Sec 60(5) 6/1/2023 and double page MOHD NAZIM KHAN
= ENGINEERING numbering double after 17
INDUSTRIES LIMITED page
48 Interlocutory Application COMPANY PETITION IB  |BANK OF BARODAVS M true copy missing and
41112023 1BC) 7.10102E+14 (BCY07(PBI2020 B MALLS PVT LTD Sec 60(5) 6/1/2023 atamp eaper miseing MITAL AND MITAL
49 - RP SANJEEV -
41112023 ::‘::'g‘;wm"y Application |5 40107E 414 ﬁgggﬁ:é;ggf" 1B |CHAUDHARYVSMB  [Sec 60(5) 6/1/2023 zz’;zn”:ﬁz;m::z;‘"ﬂcal Sanjeev
-5 MALLS PVT LTD 9
50 memo party missing and
page number double after
21 page true copy missing
—_— DAIICHI SANKYO in annexure page and
4/1/2023 ::‘::’(':‘)"’“mry Application | 10102E+14 ﬁggmg‘;(::;mg" 1B |COMPANY LIMITED VS M |Rule 11 of NCLT, 2016 |6/1/2023 page number not mention [KUNAL CHATTERJI
= B MALLS PVT LTD type copy and proof
service missing and
volume wise index
missing
51 - STAN CARS PRIVATE
6/1/2023 ::‘::';':‘;"“m’y Application |5 10107E+14 ﬁggmg&gggf" B |LimiTED Vs AkzO Sec 60(5) 9/1/2023 e-stamp paper missing  |Vipul Ganda
-5 NOBEL INDIA LIMITED
52 AMIRA SEZ AND
Interlocutory Application COMPANY PETITION IB  |[INFRASTRUCTURE PVT. Simarpal Singh
4/1/2023 (LB.C) 7.10102E+14 (IBC)/846(ND)2018 LTD. VS M/S AMIRA Sec 49(2) 6/1/2023 case type wrong Sawhney
PURE FOODS PVT LTD
53 - HARISH SHARMA VS
71112023 Interlocutory Application | 4159F 14 COMPANY PETITIONIB |\ \\/NEET KUMAR Sec 60(5) 9/1/2023 Affidavit Missing Vaibhav
(LB.C) (IBC)/11367(PB)2018 GUPTA
54 - GULSHAN KUMAR -
4/1/2023 ::‘::';':‘;"“m’y Application |7 44400E+14 ﬁggmgé;g‘;o" 1B |GUPTA Vs NAVNEET :&’::car‘:"l’i‘si“:::_'lg’g 6/1/2023 counsel detail missing ggﬁ:’w KUMAR
-5 KUMAR GUPTA P
55 — . 1 rs. court fee missing
Interlocutory Application COMPANY PETITION IB  |RAJNEESH NAGAR VS |Application under any .
4/1/2023 (LB.C) 7.10102E+14 (BC)791(ND)2022 CANARA BANK other provisions. 1BC |6/1/2023 and need to sigh every  |AKSHAY SHARMA
page in application
56 SHALU KHANNA
Interlocutory Application COMPANY PETITION IB  |LIQUIDATOR OF M/S ADVOCATE GAUTAM
71112023 1B.C) 7.10102E+14 (1BC)373(PE)2013 JMD OILS PVT LTD Vs |S€¢ 60(5) 9/1/2023 page 25 cut page SINGHAL
CANARA BANK
57 date not verified in
BANK OF BARODA VS umbering not ciear in
4/1/2023 Interlocutory Application |7 4445oF 414 COMPANY PETITION 1B |M/S VARDHMAN Sec 60(5) 6/1/2023 application and 43-49,51- |AMIT MAHALIYAN

(.B.C)

(IBC)/1383(PB)2018

BUILDTECH PRIVATE
LIMITED

53,56-58,67-68,70,75,80-
81,82,144-145, not clear
page




58

Interlocutory Application

COMPANY PETITION IB

MOHIT GOYAL VS M/S

section wrong in

5/1/2023 7.10102E+14 VARDHMAN BUILDTECH |Rule 11 of NCLT, 2016 [6/1/2023 4 ADHISH SRIVASTAVA
(LB.C) (IBC)/552(ND)2021 PRIVATE LIMITED technical
59 section wrong according
pdf and need to sign
—_— WORKER UNION OF every page in application
8/1/2023 ::‘::’(':‘)"’“mry Application |7 44400E+14 ﬁggmg‘;;;ﬂg‘m 1B |ASHTIVS VISTRAITCL  |sec 60(5) 9/1/2023 and 16 page not clear and [Shivamsinha
= (INDIA) LIMITED welfare and court fee
missing and true copy
missing
60 ) .
INTERLOCATORY Need to Applicant Sign on
5/1/2023 g?c(’s1g)2°77142°22(N°'°f 0710102077142022/4 APPLICATION(COMPANIE igEJLEI;:’T:SEMKAVS' Sec. 242(4) 8/1/2023 Every Pages in Reply and |csichambers
S ACT)/244(ND)2022 Proof of Service Need
61 RED MALL VAYAPARI
INTERLOCUTORY WELFARE ASSOCIATION .
17-12-2022 311;12)2065732022(N°'°f 0710102065732022/9 APPLICATION VS. CELEBRATION CITY |Sec 60(5) 8/1/2023 f:gz Nﬁ::};::;g;':f:d amkShaymu@gma"'“
(1.B.C)/4205(PB)2022 PROJECTS PRIVATE 9 Py
LIMITED
62
RED MALL VAYAPARI
INTERLOCUTORY WELFARE ASSOCIATION .
17-12-2022 g?c(:g;"°65732°22("‘°'°f 0710102065732022/9 APPLICATION VS. CELEBRATION CITY |Sec 60(5) 8/1/2023 f:g‘:'l NI;’s'hs}'r ::'sgz;':f:d :Shayom“@gma"'“
(1.B.C)/4205(PB)2022 PROJECTS PRIVATE 9 Py
LIMITED
63
RED MALL VAYAPARI
INTERLOCUTORY WELFARE ASSOCIATION .
17-12-2022 311;12)2065732022(N°'°f 0710102065732022/9 APPLICATION VS. CELEBRATION CITY |Sec 60(5) 8/1/2023 f:gz NI;’s'hs}'r::'Sz;'::e:d amkShay°124@gma"'°°
(1.B.C)/4205(PB)2022 PROJECTS PRIVATE 9 Py
LIMITED
64
RED MALL VAYAPARI
INTERLOCUTORY WELFARE ASSOCIATION .
17-12-2022 311‘:112;"065732022(N°'°f 0710102065732022/9 APPLICATION VS. CELEBRATION CITY |Sec 60(5) 8/1/2023 f:gz NI;’s'hs}'r ::'sg;'ée:d ;":‘Sh"’ym”@gm"""w
(1.B.C)/4205(PB)2022 PROJECTS PRIVATE 9 Py
LIMITED
65
RED MALL VAYAPARI
INTERLOCUTORY WELFARE ASSOCIATION .
17-12-2022 3701;12)2065732022(”°'°f 0710102065732022/9 APPLICATION VS. CELEBRATION CITY |Sec 60(5) 8/1/2023 f:gz Nli"s'hs}'r::'sz;'::e:d amkShay°124@gma"'°°
(1.B.C)/4205(PB)2022 PROJECTS PRIVATE 9 Py
LIMITED
66
RED MALL VAYAPARI
INTERLOCUTORY WELFARE ASSOCIATION .
17-12-2022 311;12)2065732022(N°'°f 0710102065732022/9 APPLICATION VS. CELEBRATION CITY |Sec 60(5) 8/1/2023 f:gz Nﬁ::};::;g;':f:d amkShaymu@gma"'“
(1.B.C)/4205(PB)2022 PROJECTS PRIVATE 9 Py
LIMITED
67
RED MALL VAYAPARI
INTERLOCUTORY WELFARE ASSOCIATION .
17-12-2022 g?c(:g;"°65732°22("‘°'°f 0710102065732022/9 APPLICATION VS. CELEBRATION CITY |Sec 60(5) 8/1/2023 f:g‘:'l NI;’s'hs}'r ::'sgz;':f:d :Shayom“@gma"'“
(1.B.C)/4205(PB)2022 PROJECTS PRIVATE 9 Py
LIMITED
68
RED MALL VAYAPARI
INTERLOCUTORY WELFARE ASSOCIATION .
17-12-2022 311;12)2065732022(N°'°f 0710102065732022/9 APPLICATION VS. CELEBRATION CITY |Sec 60(5) 8/1/2023 f:gz NI;’s'hs}'r::'Sz;'::e:d amkShay°124@gma"'°°
(1.B.C)/4205(PB)2022 PROJECTS PRIVATE 9 Py
LIMITED
69 COMPANY PETITION o
5/1/2023 311;1?;"047542022(N°'°f 0710102047542022/4 (COMPANIES ;‘ég?g;#:#:ﬂﬁﬂ‘gy Sec. 241(1),Sec. 242(4) |8/1/2023 :232:;;; M'zi':’ggl‘: PDF | nmoljoshi
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